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N a n d ik o n d a  P roject

^66L Shrl Bttchliikotaialu Will the 
Minister of Irrigation akiil Power be
pleased to state what decision has been 
taken, by Government in regard to the 
inclusion of the Nandikonda Project in 
the First Five Year Plan?

The .Deputy MiniHter of irri«:atioii 
and Fewer (Sliri Uatlii): No c edsion 
has yet been taken regarding t e  inclu
sion of Nandikonda Project in the 
First Five Year Plan.

Sbri Buchhikotaiah: May I know 
Whether it is a fact that the Andhra 
Gbvemmen’f recently asked the Centre 
that the Nandikonda scheme should be 
Included in the First Five Year Plan?

Shrl Hathi: Yes, in fact the project 
report has been received. It has been 
examined.’ A team of officers was 
sent there to discuss with the engi
neers of the States concerned. They 
have suggested certain changes accord
ing to which investigations are being 
proceeded with. ,

Shrl Nanadas: May I know the diffi
culty of the Central Qovernment in 
including this proiect in the First Five 
Year Plan?

Shri .Hatbi: There is no difficulty. 
The question is that the project re
port has to be considered and examin
ed in detail. In order to avoid any 
delay, the Government has taken steps 
to see that the matter i» expedited, and 
instead of corresponding wfe sent a 
team of officers to discuss personally.

Shrl Raghuramaiah: Ip view of the 
reports which are being very widely 
circulated in the area affected by this 
that the projcct is being slowly drop
ped, may we have the assurdiice that 
the project is still under the active 
and sympathetic consideration of. the 
Government? '

Shri Hathi: Sir. it is being consider
ed by the GovemmeHt. ' '

IMwan Raghayendra Bao; May I
know if various other small projects

in Hyderabad State have b e^  held up 
because of this Nandikonda Project?

Shri Hatil: 1 do not think that 
various other projects are being held 
up. But it is> a co-ordinated plan, and 
it may be that certain projects ^may 
not be taken up in ' casfc this is taken 
up.

S alt

*̂ 662. Shrl Eaghunath Singh: Will
the Minister of Production I5e pleased 
to state: -

(a) whether it is a fact that the 
exploitation of the subterranean brine 
area of Sultanpore in Gurgaon District 
of Punjab by open dug wells, for the 
purpose of salt manufacture is feasi
ble; .and

(b) 4.f so, whether Government are 
considering the question of manufac
turing salt in the said area?

>The Parliamentary Secretary to the 
Minister of Production (Shri R. G. 
Dubey): (a) Yes.

{ (b) No. However, it is understood 
that the Government of East Punjab 
have a proposal tp organise a Co-oper
ative Society to run a salt factory in 
this area and have drawn up a scheme 
for the development of the salt indus
try in the d’istrit. Boring operations 
are understood to have been under
taken with a view" to deciding: the 
brine reserves, their location and com
position.

Shri Nanadas: May I know the 
quality and quantity of the brine 
available there?

Shri E. G. Dubey: It is not possible 
to assess the reserves avaUable there, 
but I can give some roug^b estimate. 
These salt reserves were exploited 
ri^ht upto 1900. In those days the 
annual production was of the crder of
2 lakh maunds. '

Shri Nanadas: I want to know the 
quality of brine available there.

Shri R. G. Dubey : Except in the
case of Sultanpore village the quality 
In other villages is Inferior.




